DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 5™ April, 2013/Chaitra 15, 1935 (Saka)
No. 185

Sub: DETENTION AND RELEASE OF MEMBER.

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha, Delhi,
received from D.C.P., North District, Delhi:

Hon’ble Member of Legislative Assembly Delhi; namely Sh. Sat Prakash Rana was
detained wr Section 65 of DP Act, 1978 at Police Station Civil Lines, Delhi at 03:48 PM on 2™
April, 2013 to maintain law and order and public peace, while he demonstrated at premises of
Delhi Vidhan Sabha by shouting slogans against the Delhi Government on the issue of water
problem in his constituency.

He was released at 03:51 PM from the same place on the same day.

P.N. MISHRA
Secretary
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